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‘Statistical Statements Relating to the
Co?perative Movement in India’
which is an annually published docu-
ment available in the Parliament
Library,

The cooperative credit institutions
themselves and the State Govern-
ments who are incharge of the subject
of ‘Cooperations’ ware primarily res-
ponsible for taking stepy to collect the
overdues, Steps like coercive action
against wilful defaulters, rehabili-
tation of non-wilful defaulters by way
of extension of the repayment period,
strengthening the recovery machinery
and action against indifferent and in-
efficient pommittees of management of
the credit institutions, are being taken
to reduce overdues,

The Reserve Bank of India and the
Government of India have also been
advising the State Governments from
time to time on the need for taking
effective steps for recovery. Recently,
Union Minister for Apgriculture and
Irrigation has addressed all Chief
Ministers for gearing up the recovery
machinery in their States.

Inquiry into Bio-Chemistry Depart-
ment of LAR.L

129. SHR] M. RAM GOFPAL RED-
DY: Will the Minister of AGRI-
CULTURE AND IRRIGATION bhe
pleased to state:

(a) whether the employees of
Indian Agricultural Research Institute
have urged the Government to insti-
tute an inquiry into working specially
of its Bio-Chemistry Department; and

(by if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Two Scien-
tists of the Bio-Chemistry Division of
the Indian Apgricultural Research
Institute (IARI) have represented
that the Ministry of Home Affairs
may be requested to constitute an
independent judicial body to probe
into the alleged grave injustice done
1o them during the last one decade.

{b) The Scientisis concerned had
earlier filed writ petitions regarding
their grievances in the Hon. Delhi
High Court which were dismissad.
The Director, JARI has constituted a
committee of senior officers to look
into their grievances. It is for these
scientists to submit their grievances
to this committee.
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